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Setting sp of Farm Cooperative Federations 
instates

*1002. SHRI N. K. SINHA : Will the 
Minister of AGRICULTURE be pleased to 
state :

(a) whether Government propose to 
set up Farm Cooperative Federations in the 
States ; and

(b) if so, the main features of the 
proposal ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE (SHRI 
JAGANNATH PAHADIA) : (a) and (b). 
During 1966-67, the State Governments were 
advised to consider setting up of State and 
Distiict level Federations of Cooperative Farm 
ing Societies, to provide technical assistance 
and guidance to, and generally to coordinate 
and facilitate the functioning of, Cooperative 
Farming Societies. The main features of the 
Schemc, which was a part of the Centrally 
Sponsored Schemc on Cooperative Farming 
during 1966«67 to 1968*69 arc laid on the 
Table of the House [Placed In Library. 
See No. LT-627/71]

In response to the advice of the Central 
Government, State and/or District level 
Cooperative Farming Federations have been 
set up in a few States. Since April 1969, 
the cooperative fanning programme is entirely 
in the State Sector. The Central Government 
have no new proposal on the subject.

SHRI N. K. SINHA : May I know the
minimum number of farm societies which 
is required for constituting a State Farm 
Co-operative Federation ? For instance, you 
have kept 50 as the minimum for a district 
federation. What is the minimum number 
for a State federation 7 That is the first 
question.

Secondly, considering the state of affairs 
of the apex cooperative organisations in 
most of the States, may I know whether 
the Government propose to give some definite 
guide-lines so that the work of these newly- 
formed cooperative federations may proceed 
more smoothly than the other apex bodies ?

SHRI JAGANNATH PAHADIA : The 
number required to form a State Farm 
Co-operative Federation is 250. It is 50

for a district federation and 250 for the State 
federation.

So far as the guide-lines are concerned, 
we have from time to time been sending 
instructions and circular from the Central 
Government. The State Governments are 
looking after the scheme ; not the Central 
Government now. It is in the State sector.

SHRI N. K. SINHA : Considering the 
materials which have been provided to us 
in the statement made before the House, 
do the Government also propose to set up 
agro service centres and also take up the 
direct financing and marketing of the produce 
of these societies ?

SHRI JAGANNATH PAHADIA : Yes, 
Sir. The proposal is already there. Govern
ment have decided to set up 500 such agro 
service centres throughout the country on a 
pilot basis.
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